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Mfwtfartir* of Tractor*

(a) whollw Andhra Piadesh in Iha 
saoond biggMt pmduoar oflnite and vage-
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3246. DR. LAXMNARAYAN PANDEY: 
WiO the PRME MINISTER be pleased to

(a) whether it is afactthatfatfmere have 
begun to use tractors for cuKvation in ade
quate numbers;

(b) whether the production of tractors 
has increased to a great extent during Urn 
last three years iMit their prices have also 
goneup;

(c) whether there is a praposal to check 
the prioe-rise of agricutural equipments 
InchMfing tractors; and

(d) If so. the details thereof?

THE MINISTER OF STATE M THE 
MINISTRY OF MDUSTRY (PROF. P J. 
KURIEN): (a) Based on the increased sales 
extractors. %)»hich have gone up from 1,06^49 
in 1988-89101.39.419during 1990-91. itcan 
be concluded that more number of farmers 
are now using tractors for cultivation.

(b)Yes.Sir.

<c) & (d). There is, at present, ho statu
tory control on the prices of agricultural 
implemenlsand macfiineiy, norGovemment 
is considering any such price conirol on 
tractors at present

lEngSsn

Fnilt Processing Plant In Andhra

3247. PROF. UMMAREDDY VE- 
NKATESWARLU:WH the MMsterof FOOD 
PROCESSING M D U S TR I^ be pleased to

(b) whether tfiere is no puUfc sector
------------- g----- g— ■**------------------- ■----r r l l l l  t ' f O C S S S n y  rvBuu. I n  / w K i n f a  r T a o e S n ,

(c)iso,whelher1herelsanypraposdllo 
w  up a Fhit Processing Plant in Pubic 
Sector in Andhra Piadesh; and

(d) if so. the details tfwreor?

THE M M ISTBt OF STATE M THE 
MINISTRY OF FOOD PROCESSMG M - 
DUSTRIESCSHRIGIRDHARGOMANGO):
(a)and(b).AndhraPradeshisfirBtinproduo- 
tion of frute and atoventh In production of 
vegetables. There are four fnflt & vegetable 
piDoossiiig uiiiis in puDNc soctor ■oBnsBu 
under FPO in Andhra Pradesti.•

(c) and (d). Andhra Pradesh Mustrial 
Devetopmenl Corporalion Ltd., has formu
lated a proposal to set up fruit processing 
plants in Andhra Pradesh, for prcxluclion of 
mainly mango conoentrates and tomato, 
guava, psf>aya puips/toonoertates at.Chi> 
toorandKakinada.

[Tianslafjbr^

S u p p o rtM r^v ^igaieane

3248. SHRIMOHa A s MGH:
D a  (SMT.) K. S. SOUNDA- 

RAM:

Wil the MMsterof POOD be pleased to

(a)«irhetharthe8U|iportprioeanrKiunoed 
forsugaicaneforthe 1991-92season varies 
from Stale to Stale; and

(b) if so, the reasons therefor?
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THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOQ: (a) Each year, prior to the sowing 
season, the Central Govemmeri) makes an 
advance announcement of the Statutory 
Minimum Price (SMP) for sugarcane, which 
is un%>rm throughout the country. Advance 
SMP of sugarcane for the season 1991-92 
was fixed at Rs. 24 per quintal linked to a 
t>asic recovery of 8.8%, with proportionate 
premium for every 0.1% Increase In recov
ery above that leveL

i[b) Does not arise.

New Sugar Policy

3249. SHRI RAJVEER SINGH:
SHRI RAM TAHAL CH- 

OUDHARY:
SHRI PARASRAM BHARD- 

WAJ:

Win the Minister of FOOD be pleased to 
state:

(a) whether the Government propose to 
formulate a new sugar policy: and

(b).if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOQ: (a) No, Sir.

(b) Does not arise.

Overaeas Empioyment Cell

32S0. SHRIMRUTYUNJAYANAYAK: 
WiH the PRIME MINISTER be pleased to 
slide:

(a) whetherthe Union Government have

proposed to set up Overseas Employment 
CeU in ttie States in order to provide over
seas jobs;

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

DEPUTY MINISTER IN THE MINIS
TRY OF LABOUR (SHRI PABAN SINGH 
GHATOWAR): (a) and (b). No such proposal 
Is under cbnslderation at present

(c) SOc States'viz. Kerala, Tamil Nadu, 
Andhra Pradeish, Uttar Pradesh, Madhya 
Pradesh, Punjab arid Union Territory of Delhi, 
have Corpordbns which deal wHh man
power exports, These are registered with the 
Ministry of Labour underthe Emigration Act, 
19Sa Establishmeht of Overseas Employ
ment Cells in lithet̂ States is not considered 
necessary for the present.

Conttmetlon of Roads under Jawahar 
Rojgar YoJana*ln Madhya Pradesh

32S1.SHRIMATISUMITRAMAHAJAN: 
WiH the phlME MINISTER be pleased to 
state:

(̂ i) the length of roads in kilometres 
consthjj;!^ in k ^h ya  Priuiesh under 
Jawahar riojgAr Y ĵarfa so^ar; and

(b)4he expenditure incgnwd thereon?

MINISTElit O F S TA m  IN THE MINIS- 
TRYOF RURAL DEVELOPMENT (SHRI G. 
VENKAT SWAMV :̂ (a) and. (b). As per 
reports retifaivdd fnSm tto State Government 
of Madhya Pr^esn, the roads constructed 
and expehditdre 'indUrred thereon under 
Jawahar l^ozfi^ Y ĵaAa (JRY) is as under-

ExpendSrtW incurred 
(Rs. in. lakhs)

SLNo Year Roaib oonstruded 0dn,)

1. 1989-90 14,507.07 2{169.15




